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[RAJYA SABHA]
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THE VICE-CHAIRPERSON (SHRIMATI SEEMA DWIVEDI): The following hon.
Members associated themselves with the issue raised by the hon. Member, Shrimati
Sulata Deo: Dr. Amee Yajnik (Gujarat), Shri Jawhar Sircar (West Bengal), Dr. John
Brittas (Kerala), Shri Saket Gokhale (West Bengal), Dr. Amar Patnaik (Odisha), Shri
Kamakhya Prasad Tasa (Assam), Dr. Santanu Sen (West Bengal), Dr. Fauzia Khan
(Maharashtra), Shrimati Mahua Maji (Jharkhand), Shrimati Priyanka Chaturvedi
(Maharashtra), Shri Jose K. Mani (Kerala), Shri Sujeet Kumar (Odisha), Shri
Niranjan Bishi (Odisha), Shri Kanakamedala Ravindra Kumar (Andhra Pradesh) and
Dr. Sasmit Patra (Odisha).
Now, Dr. Ashok Bajpai.

Demand to make laws to prevent discord among ethnic and religious
communities in India
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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the Zero Hour matter raised by the hon. Member, Dr. Ashok Bajpai: Shri Niranjan
Bishi (Odisha), Shrimati Mahua Maji (Jharkhand), Dr. Fauzia Khan (Maharashtra),
Shri Dhananjay Bhimrao Mahadik (Maharashtra), Shri Kamakhya Prasad Tasa
(Assam), Dr. K. Laxman (Uttar Pradesh), Dr. Anil Sukhdeorao Bonde
(Maharashtra), Shri Krishan Lal Panwar (Haryana), Shri Rambhai Harjibhai Mokariya
(Guijarat), Shrimati Ramilaben Becharbhai Bara (Gujarat), Shrimati Darshana Singh
(Uttar Pradesh), Shri Harnath Singh Yadav (Uttar Pradesh), Shri Deepak Prakash
(Jharkhand), Shri Aditya Prasad (Jharkhand), Shrimati Sumitra Balmik (Madhya
Pradesh), Shrimati Seema Dwivedi (Uttar Pradesh), Shri Baburam Nishad (Uttar
Pradesh), Shri Maharaja Sanajaoba Leishemba (Manipur), Shri Kailash Soni
(Madhya Pradesh), Shri Ajay Pratap Singh (Madhya Pradesh), Shri Naresh Bansal
(Uttarakhand), Shri Brijlal (Uttar Pradesh), Shrimati Geeta alias Chandraprabha
(Uttar Pradesh), Dr. Amar Patnaik (Odisha), Shrimati Sulata Deo (Odisha), Shri
Sakaldeep Rajbhar (Uttar Pradesh) and Dr. Sasmit Patra (Odisha).
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